RAJYA SABHA
Thursday, the 10th August, 2017/19th Shravana, 1939 (Saka)

The House met at eleven of the clock,
MR. CHAIRMAN in the Chair

FAREWELL TO THE CHAIRMAN

THE LEADER OF THE HOUSE (SHRI ARUN JAITLEY): Mr. Chairman, Sir,
in the life of this House, today is a very important occasion. We are today bidding
farewell to you, Sir, after you have completed ten years as a very distinguished

Chairperson of this House.

Ten years is, indeed, a very long association, and, therefore, it is for you and
also the Members of this House a nostalgic occasion. Sir, before becoming the
Chairperson of this House as the Vice-President of India, you had experience in
various fields of public life. You had been a very distinguished diplomat; you had
chaired important commissions, committess, universities but dealing with political
fraternity was a different experience altogether, and, that is an experience which you
had in your different capacities as the Chairperson of this House. Of course, I am
one of the few fortunate Members, whao, through your ten-year tenure, dealt with
you, or, you dealt with us, for each of these ten years that we were the Members

of this House and you were the Chairperson.

Sir, the Chairperson’s job is a very challenging job in this House for the reason
that this House, unlike in the 1950s and 1960s, now has a changed character. It
really reflects the strength of the parties in the States, ...([nterruptions)...

MR. CHAIRMAN: Silence, please.

SHRI ARUN JAITLEY: It really reflects the strength of the parties in the
States, and, therefore, those sitting on either side keep changing, and, as my friend,
Sitaram always mentions, those in the middle keep sitting there. And, in fact, their
role always remains the same, the content of their speeches also remain the same,

irrespective of who is sitting on either side of the House.

[ say this for a particular feature that the character of this House is that things
start with a lot of acrimonious debate, or, now, these disruptions, but, eventually, —
and, Sir, you would have seen this during your ten-year tenure — nothing remains
indefinitely held up. At the end of the day, the system of political consensus works
in this House, and, irrespective of who is in the Government or who is in the

Opposition, a consensus is eventually reached, and, in forcing that convention, the
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flexibility, which the Chair has at its command, does play a role, which eventually
does force that consensus. As [ said, a Chairman’s job is also a thankless job. It
is a mixed job because you take the good with the not-so-good. We had seen at
times when we, the Members, disrupted the House, your anguish was visible. And it
was more visible in your concluding statements at the end of the Session. But then
this House also has a tendency to work overtime when it starts working and cover
up for all the lost time and do both the official Business and the debates. Your
tenure might have seen not just disturbances but also very high quality of debates
on several occasions. | am sure we will all relish those debates and you will carry

with you memories of those debates.

Your tenure had many interesting anecdotes. [ only remember one of them when
in an exasperation you called us ‘a federation of anarchists’, — some of us and
I was one of the culprits in that; we wanted the Chair to set up a precedent of
expunging its own remarks — rather than taking offence to it, you used that as an
opportunity for a democratic debate on whether there was anything objectionable in
the word ‘anarchists’ and the debate took an interesting dimension whether anarchists
can at all have a federation because each anarchist is a solo player who plays for
himself and can never join others. The debate didn't end, but I do recollect the
memory of that debate. A few days ago, you called me and actually found yourself
vindicated where somewhere in the world the anarchists had formed a federation and

you thought it was a vindication of your use of the English language itself.

[ am sure you retire from this House with great memories. We all recollect the
sage advice that you kept giving to us and, through us, to the country from time
to time. [ wish you, Sir, all the best. We will always have memories of you as
the Chair and how you lent dignity to the quality of debates in this House while
presiding over it. We wish you very good health and many, many more years in

the service of this country. Thank you very much, Sir, for all that you have done.

MR. CHAIRMAN: Thank you, Arunji. Thank you very much. Now, hon. Prime

Minister.
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MR. CHAIRMAN: Thank you Ram Gopalji.

SHRI A. NAVANEETHAKRISHNAN (Tamil Nadu): [ thank Mr. Chairman,
hon. Prime Minister, hon. Leader of the House, hon. Leader of the Opposition,
hon. leaders of various political parties and hon. Members of this House. First of
all, I thank hon. Amma for giving me this opportunity. My English speech on this
very important occasion is being purely prepared by me without being corrected by
Amma. [ know the importance of this function. Amma always wanted to convey it
without any defect. T would like to convey to Mr. Chairman that our Amma was
having high regards for him. She also instructed me to behave properly in this
House and briefed that discipline is the most important character one must possess
to be a Member of this House. Madam wanted me to get a good name from Mr.
Chairman. T leave this to his judgment. T would like to draw the kind attention of
this House to the fact that Mr. Chairman is the upholder of the rule of law. What
is the difference between the rule of law and the rule of man? This is a million
dollar question. It cannot be answered perfectly. But, as a student of law, I came
to understand the difference between the rule of law and rule of man because it
is the manner in which Mr. Chairman dealt with each and every Member without
any discrimination, without any prejudice, without any malafide, without any bias.
That is called the rule of law. T would also like to thank our hon. Prime Minister.
[ borrow a phrase from him, which he has used in his speech, namely, that Mr.
Chairman is the custodian of Indian Constitution. [ thank the hon. Prime Minister
for that. You enforce the rule of law and, thus, uphold the Indian Constitution. [
would like to submit that you are more judicious than any other judicially-trained

personality. You conducted this House without any discrimination. [ would also like



10 Farewell to [RAJYA SABHA] the Chairman

[Shri A. Navaneethakrishnan |

to submit that you are a versatile genius. [ don’t want to repeat what other Members
have said. Further, I may be permitted to quote from one of your speeches which
you delivered at Mangalore, which shows your real concern towards Indian people.
I quote, “Our country faces many challenges of which none is bigger than poverty
and unemployment.” T repeat it, “*Our country faces many challenges of which none
is higger than poverty and unemployment.” Our Constitution does not guarantee
employment. It only guarantees non-discrimination!” Whenever any employment
opportunities are considered, similarly placed candidates shall not be discriminated.
But, there is no guarantee for employment in our Constitution. From this speech, Sir,
you have shown your real concern for our people’s two problems, that is, poverty
and unemployment. So, I thank the hon. Chairman and I would like to submit that
you are really a good role model for each and every Indian citizen. So, 1 pray God

to give you good health, long life; and once again [ thank hon. Amma. Thank you.
MR. CHAIRMAN: Thank you, Navaneethakrishnanji.

SHRI DEREK O’BRIEN (WEST BENGAL): Mr. Chairman, Sir, befare saying
farewell to you today, I share with my colleagues in the House some of the things.
They already know most of the things. [ thought it would be my duty, may be, to
share a few nuggets which many of us in the House may not know about you. For
example, there is somebody who meets you in the morning, and his name is Mr.
Akhil Thakur. He is a very important person in your life because he is your Yoga

Teacher, who meets you every morning. So, we now know how you are so fit!

As a part of your routine, you also walk every evening. So, it is yoga and
walk, and that is why you are still looking 60 when you are closer to 80. Sir, my
colleagues here would also be surprised if T tell them that you haven’'t had lunch
for the last 40 years because [ know from very reliable sources that for the last 40
years all you have eaten for lunch are two sandwiches. This must be a world record.

That 1s why you are looking so fit, Sir, because you have only sandwiches for lunch.

Does everybody know that the hon. Chairman of the Rajya Sabha and Vice-
President of India was number five batsman and a top agile wicket-keeper who
got the college cap? More on cricket, when you were the Ambassador to Tran, you
introduced cricket to the staff of the Indian Embassy in Iran; and Iran, they say, is

indebted to you because you started popularizing cricket there.

Some of us here are lovers of dogs. You are a wonderful dog lover because you
have seven dogs at home; you must tell us the secret. ..([nferruptions).. After this

ten-years’ journey, you are moving on, but actually you and the new Vice-President
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are walking across the road because you are going to 31, Dr. AP] Abdul Kalam
Road, and he is coming across to your place. So, after all this, it is only going
across the road. Sir, but on a more serious note, Ram Gopalji mentioned about one
of your biggest achievements in the Rajya Sabha, “no Bill in the din”. Sir, T end
my term in a few days from now. What T have leamnt from you and from what you
have done for this House, T think is very meaningful and, on a more serious note,

we need to place all these on record.

Sir, the first is that you said the Rajya Sabha would run from 11.00 am. to
6.00 p.m. Congratulations, Sir, for getting us all to work one extra hour everyday,
and extending the time, which was earlier 5.00 p.m. to 6.00 p.m. Number two, Zero
Hour never had a time-limit. It is you who set the time-limit to three minutes and,

that is why, 15 of us can get a chance every day to express ourselves.

Another very important thing that you introduced was about Members ducking a
question. If in the Question Hour, the Member, who put a question was not present,
then Supplementaries would never be asked. But you came up with the move that
even if the Member ducks his question, the answer is still laid on the Table of the
House and someone else can ask Supplementaries. Sir, 1 think this is the smartest

of all your moves here because now there is no way (o duck a question.

And, of course, the most meaningful of them all, Sir, you gave a name to the
morning meetings which we have at the back, and you called it the Tea Club. This
gives a feeling of informality, a feeling of camaraderie and so on, and hence, we
can share everything there. It doesn’t matter if sometimes we say something there

but come and do another thing here.

In conclusion, Sir, T can’t but end by saying very proudly that you and many
of my colleagues from my Party and myself, come from the same city. Sir, [ know
how deeply you love Kolkata. Your roots are in Kolkata. You went to St. Xavier’s
College, run by the Jesuits. And you know the motto of the College -- [ went to the
School; T didn’t get into the College — which is “Nihil Ultra’, © Nothing Bevond’.
So, that is absolutely beautiful, Sir.

[ have also noticed, Sir, that whenever you have a function, whether it is a
book release, a farewell, or a welcome, you always have the right Urdu couplet to

match the occasion. I remember, you quoted:—

oyl o), Sie-u-drane 8 fsa,
foreal) 1 v adfeed giR-u-Hfsta § 1

This is what you said was the molto that guided you. 1 got that translated for

myself. It is wonderful, Sir!
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[Shri Derek O'Brien]

Finally, I have only two things to say before I go. One is, we know you would
be living in Delhi. Still, please come back home, come to Kolkata on holidays or
even for longer periods of time. Sir, it is moments like these when there is a lot
of sadness, melancholy and nostalgia. But, in all this, Sir, you had never lost your
sense of humour. T remember what you told us last week in one of the ‘Tea Club’
meetings, -- and [ thought self-deprecating humour is a great trait — when we had
asked you how these ten years were, from the time you were 70 and now you are
eighty, you said, "This is the best pension package anyone could ever get”. So, you
are a great pensioner. And I am using your humour to tell everyone else that you

must be an inspiration to all pensioners in this land.

Sir, thank you very much for inspiring so many of us, especially the newer ones

like me and so many others who have come here. Thank you very much.
MR. CHAIRMAN: Thank you Derek.

sft areft aFaR SRR ([em): deAT v, 3 9 10 |id ®sd 99 Al AYD)
ararieit g1 w8l of), a1 g3t W A v alad @ Hior W a1 # a0 o Reafa @
E] § olR SR W I WA Bl Y A ST el 8| AR dedd § b A H
vl &, ofs AW A ) 959 PO WIS Sl BIG SRIRT A ®, S EIE
"B W g € 3N SR VST W 991 B B9 U, SMd H A "BAeql oY
"He TR Al Feadt 21 8w aror 81 se Rrb =@ oieem aed € B emo
QPEIT: AT TW DI AT Sl g 3R WE! Wifd fen 81 v e WiEd 3o
IRFEREY Y Ay, J1 gHRT ) 59 Hid R A9 2l

qId PH Ddl 8, AR G J gav war 21
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a9 e @l dgder TewgAl 9 ADr Al Al ofldd 8, SuDh fey g Al
el § AR 9UTS Idl g dgd-agd Ll

SHRI SITARAM YECHURY (West Bengal): Mr. Chairman, Sir, I find it very
difficult to accept the conclusion that probably it is the last time I am addressing
you as ‘Mr. Chairman, Sir” and, with all the wits at my command, [ can only share
with you and this House that I am greatly honoured to have been here for the last
one decade when vou were the Chairman, when you had, in a difficult time, the
unprecedented responsibility to serve as the Chairman for two consecutive terms. The
only ather person is the one whose portrait we have here in the Central Hall, Dr.
Sarvepalli Radhakrishnan. You are part of that distinguished legacy of this House and
our Country’s history. T am honoured and T am at a total loss of words (o express
comprehensively what [ feel about your contribution to this House. I think, Sir, one
thing that you have contributed which [ very gratefully acknowledge is to give this
House a certain gravitas, that what we discuss here all our issues of substance and
whatever be the acrimony, whatever be the differences, eventually we did come to
very, very important conclusions, passed many legislations and you stood like a rock
in defence of the rights of this House. The only regret 1 have, as you are leaving,
is that we have not yet seitled what control Rajya Sabha has over this complex
called Parliament House and what is the role of the Rajya Sabha which you have
tried for the last one decade. I hope, in the future, since 1 shall also, let me say,
have the honour of leaving this House along with you, my colleagues here will

continue to resolve this problem.

[ personally recollect, when you assumed the Chair, there was a lot of
apprehension, since you were not used to Parliamentary life. But, you had a very
distinguished career which all my colleagues have spoken about. T do not want to
repeal that. And, it was perceived that you may not be capable of really conducting
such a difficult House. I remember, you were telling us at that time that 'everything
and every institution in the country is run by rules. There are rules, according to
which they will run and [ shall just go by rules." Then, [ recollected the reputation
you came here with. Apart from your glorious reputation as a career diplomat of the
services that you had rendered to this country — as an intellectual, as a contributor
in addressing various problems relating to human rights, the Kashmir issue, etc.,
— there was another reputation that you had and still have. You were known, as
[ was told, from the days of your Aligath University student times, as the best
umpire that Aligarh University has ever produced. Being a vivid cricketer and the
best umpire in this House, I want to pay my respects that you have conducted the
proceedings of the House in a meticulous fashion according to rules. Yes, we have

had disagreements. [ remember, standing from here, asking you, at the midnight of
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[Shri Sitaram Yechury |

31st August, as to what are you going to do when the clock strikes 12 o'clock at
midnight. There was no answer. We all knew what would happen to the Lokpal Bill
which was to be passed. And, eventually, you adjourned the House. We were bitterly
upset. And, unfortunately, we do not have Lokpal even today! That is a different
point. But, at that time, we had our differences. But, your contribution, Sir, T think,

must be placed on record.

The first one is this. I had also proposed this; but, till the Chair agrees nothing
can materialize. It is about shifting of the Question Hour. I think, this really made
this House more productive in terms of the number of questions being answered,
keeping the Executive accountable to Parliament and also giving all of us a chance
for that one hour in the morning to raise issues of public importance through the
Zero Hour. It virtually has become a mandatory one hour everyday now. It is very
good, because it gives an opportunity for Members to reflect on the real conditions

of the people and that of the country.

The second thing, which my colleague, Ram Gopalji, has mentioned is about
your insistence that no legislation can be passed in the din. It is something which
really has contributed to add substance to this House. [ only wish your successor and
the House, in future, will continue with this principle that the Rajya Sabha will not
allow any legislation to be passed when the House is not in order. It is something
that we should all adhere to.

The other contribution of yours which T wish to mention is on the question of
the Rajya Sabha Television. You recollect, when this discussion came out, 1 was,
initially, of the opinion, 'why should there be two TV channels - Lok Sabha and
Rajya Sabha? We should have one Parliament channel for the Lok Sabha and the
Rajya Sabha. But, I am so glad that you had overruled my opinion. [ am very happy
that my position was rejected and you have Rajya Sabha Television today which, [
think, has contributed immensely for developing the consciousness that is required
of our younger generation on how our democracy works and how our Constitution
evolved. One of our former colleagues in this House, Shri Shyam Benegal, produced
a monumental series called Samvidhaan. A very few, even of my generation, would
know of all the debates and struggles that went in creating this wonderful document
called the Indian Constitution. There are very many weaknesses which we need to
correct. But, we need to uphold the strengths. T think, this is a great contribution. We
have seen the trial of a slogan that used to rouse a degree of patriotism in all of us,
of my generation — Sahgal, Dhillon and Shanawaz — the INA trials. And, that has

been documented today, as a part of our people’s struggle for Independence, which,
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[ think, is a very big contribution that the Rajya Sabha T.V. has made. So, thank
you for steering that Channel in this manner. But, [ would also like to add that it
also had a flavour of culture and a certamn, what are called, invisibles of culture. I
am talking of the Hindi film industry, the Hindi songs, and various episodes that the
Rajya Sabha T.V. shows, because after all, whether we accept it or not, most of us
have grown up listening to the Hindi songs, shaping our consciousness. That is the
Indian reality. We had illiterate people who could not read, but the philosophy was
given to them through the songs. I remember a programme on Shailendra -- person
who unfortunately committed suicide -- who had written some wonderful lyrics for

Raj Kapoor and for Shankar Jaikishan. One of his songs was:

"fSieT 7, a1 it @ ofig § @ @,
AR dEl © Wi, dl SaR o1 wHIg 92

And, that is what your Chairmanship has actually taught most of us. T would
like to thank you very much for that. There is so much more that 1 would like
to say. But, as you retire and as you go mto a life — you have long been looking
forward to — of writing, of introspecting, I would request you to continue to share
your wisdom with us. Along with you, I would like to thank the entire staff also
who have worked with you for the last ten years. [ would also like to thank those
who have actually been taking care of us, if [ get a chance to bid farewell to this
House subsequently. Now, we are only hidding farewell to you. But, I would only
like to say, please continue to spread your wisdom. And if there is anything, T will
only end by saying that anything which 1 have learnt personally — personally — 1s
what Shakespeare has said most eloquently, and you would probably know of that
passage better than 1 do, Polonius had advised his son, — Dr. Karan Singh 1s already
ready to help me — and in the final two sentences, he says, “This above all: to
thine own self be true, And it must follow, as the night the day, Thou shall do no
harm to no man.” So, that is it. And, we have had ideological differences, we will
continue to have. But, we have a certain commitment and a commonness in terms
of building a better India for ourselves and for our future. And, that better India

can only happen if all of us are true to our ownselves.

Thank you very much for reemphasizing that wisdom and 1 only wish that you
continue to share your wisdom with all of us and the couniry, afier you leave this
august House and this august Office. And, in your private life, you will be able to
make these contributions, [ think, in as effective a way, as you have been making

while you are in Chair. Thank you, Sir. Thank you very much.

sft foeflo R Tt (enfeem) : amexvila wamafa oft, emet 89 w9 & foau Sewf
@1 &7 21 TR RRIE wred &R AR Swreufa Si, 10 9 B 9mY [1 e
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MR. CHAIRMAN: Thank you, Tirkeyji.

SHRI C. M. RAMESH (Telangana): Mr. Chairman, Sir, we have so many tall
leaders in this House. They would have seen many Chairmen, but for the last six
years, | am seeing only you, Sir. On behalf of my Party and my Leader, Shri
Chandrababu Naidu, I have high regards for you. At the time of bifurcation of
Andhra Pradesh, the day when the Bill was to be introduced, I took papers from
the Secretary-General. On that day, you were there in the Chair, Sir. You said, "I
am going to suspend this Member.” Then, [ came to you and explained my situation.
Then you said, "Go and apologise to the House.” Then, [ came here. You understood
my situation very well, Sir. For that, once again, I thank you. Sir, I have learnt a lot
of discipline from you. When the Session is there, [ used to come to the Leaders'
meeting. Even there, you maintain discipline, Sir. You ask us to speak only on the
subject. If someone speaks on some other subject, you say, "Don't deviate from the
subject. Speak only on the subject.” [ have learnt many things from you. We will

miss you, Sir. Again, I thank you very much and congratulate you.

MR. CHAIRMAN: Thank you very much.
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12.00 p.m.
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MR. CHAIRMAN: Thank you.
sft 9 srrETe: wATafy off, 12 91 MY E, FEE aiER?
MR. CHAIRMAN: No point of order. ...(/nterruptions)...

off arcfis T (TeRe): wafy of, § anud G Uw @s o X8 o fh
T ¥ UEel 9gd AN Al A B! I & aN H, U] A9 b R T, AMIB1
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for arft, ST e I w@ige o @itex wen, 91 § fied =) aul ¥ Uw 4w v §
fh we &M EGEI GARLH %\’, it is no easy task to run this House, more particularly,

when there are Members — giants on this side, giants on that side — and they would

always corner the Chair by flouting Rules Book or by flouting Constitution of India.
At times, [ have occasion to witness that ‘point of order’ becomes the cause of
disorder and there has been disruption and the Chairman finds it extremely difficult.
The person on the Chair has an extremely difficult job. Managing small kids in a
primary school or a kindergarten may not be as difficult as it is to manage the
Members here on both sides. Therefore, tremendous amount of patience is required
to be shown, tremendous amount of restraint, tolerance is required to be displayed

by the Chair, which was successfully done by the hon. Chairman for all these years.
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Eikisicitul]

Sir, your vast experience and your scholarly abilities indeed enhanced the dignity
and quality of performance as the Chairman of this august House for the past one
decade. Everybody has spoken about your performance and discharge of duties as
the Chairman of this House because we are concerned with this House and we are
bidding vou farewell. But as the Vice-President of India as well, you have conducted
yourself with utmost dignity and you have enhanced the prestige of our country
throughout the world. [ am glad that we had a scholarly Vice-President for all these
years and, as the Chair, of course, [ have had the occasion to interact with you

everyday even in the Tea Club.
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I, BRI O W, TAIEfeRe U gt & aam e R, driedie,
Tivel, e @ e 9 AR IRe TER St B axE ¥ § e JeRede adl g,

on accomplishing this job in an excellent manner and leaving behind fond memories

of a great Chairman that this House had.
Thank you very much.
MR. CHAIRMAN: Thank you, Majeed Sahab.

SHRI TIRUCHI SIVA (Tamil Naduj: Mr. Chairman, Sir, howsoever old we may
grow, some things are really hard. One such thing is bidding farewell, that too, to

a person like you with whom we have been associated for a decade.

Sir, [ had the privilege of being a Member of this House the whole of your
tenure. [ also have the special privilege of serving as one among the panel of Vice-
Chairmen, a privilege that you gave me. Your eloquence and strong vocabulary have
impressed us many a time. [ would like to point out one example here. During the
Question Hour, when lengthy supplementary questions were being put by Members,
you said that a supplementary question is only a window and not an elephant gate.
There are many such examples. You were inclusive, accommadative and, as many
other Members here pointed out, rotated supplementary questions among Members,
so that attention is not focussed just on the right side or the left side. You also
looked towards the back-benchers, which is a special quality of yours for which we

are very thankful.

Sir, there were two historical occasions when you were in the Chair — one, while
passing the Women’s Reservation Bill and the other, during the first ever Impeachment
Motion against a High Court Judge, which was moved by Shri Sitaram Yechury. In
that debate, the then Leader of the Opposition, and now the Leader of the House,
established how big and talented an Advocate he is, because he tilted the whole
of that debate. We can never forget those two occasions. Even outside the House,
in all the seminars and conferences that you have participaied, you have been very
outspoken. You are concerned about the whole country. You saild that nowadays, most
editors are just employees, which conveyed a lot. For bigger issues, you have given
very simple solutions. We have been impressed many a time by you. Many Members
here focussed on various dimensions of yours. We know you as the Chairman of
this House. You were quoted here as a cricketer, as an academician, as a Vice-
Chancellor, as a Diplomat and various other things. But, I would like to focus on
you as an individual. T had the opportunity to travel abroad with you, to the Czech
Republic and Croatia, where I got to see a different dimension of your personality.

The magnanimity you showed, the humility and tolerance you displayed are hard
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[Shri Tiruchi Siva]

to describe, but, Sir, we learnt a lot from you. It won’t be an exaggeration when
[ say — and I think everyone here would agree — that you contributed significantly
to the sanctity and the glory of this Chair.

Sir, this is unusual for me, but today [ learnt something from some of my
North Indian colleagues, and 1 would like to say it here. "% arcifdar = gl

Thank you very much, Sir.

MR. CHAIRMAN: Thank you, Tiruchi Sivaji.
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# ek 3 Arel Sftad & oIy AT MBI AT B YD Hed gHIT Slb
T AT B9 HaBl RS9 Bl Ayt ARt fremr @) awrarl

SHRI NARESH GUIRAL (Punjab): Sir, as you prepare to demit the high office
of the Chairman of this House, you leave behind scores of admirers on all sides of
the House. We shall miss your sagacity, your scholarship, your sense of fair play,
your patience and, above all, your total commitment to secular values of this country.
Sir, you have never been afraid to call a spade a spade, and that is one quality of
yours which we admire because at times, you have annoyed the ruling party of the
day, yvet accommodated the voice which needs to be heard. 1 shall never forget that
you were the person, you were the Chairman, who allowed 1984 (o be discussed in
this House. For years, there was a clamour to discuss 1984, yet this House would
not take it up. And, after you allowed that discussion, it was also taken up in the
Lok Sabha. Similarly, when it came to the Gurudwara Bill, at a short notice, you
allowed the Bill to be tabled and then, fortunately, it was passed without discussion.
So, as far as Punjabis are concerned, and every Sikh in this country is concerned,

they owe you a debt of gratitude.

Sir, for me, you have been like an elder brother or a father. I remember only
once when [ entered the Well of this House and you called me to your Chamber

and you reprimanded me, and 1 leamnt a lesson of my life. T shall never forget that.

Sir, also, you gave small parties and independents a voice in this House. We
were always asking for time, but we never got time. You recognised our independent

group and today, at least, we have a voice.

Sir, normally, this Chair lends dignity to the person who occupies it, but in your
case, it is the other way round. [ am sure that in the years to come, the nation
will always hear your voice with a lot of respect and reverence. Sir, on my behalf,
and on behalf of my Party, I wish you good health and many, many years in the

service of the nation. Thank you very much, Sir.
MR. CHAIRMAN: Thank you, Nareshji.

oft TSR orEwe daM (winq 2R wwH: dedT we, § oRavii we 9 g
IEl TR W@ AR afdarieiza 49 2, e aier 81§ on ik 3 W 9
T SRR TR E AR fUod &7 Al 3 MY @] S YET ) O 9 31 3rsii
REJAT T AEEIG Wse WAed A AR 4O, 91 T S qeT 6 gt e, e
uifelmiie # @1 1 &, § @1 We A T B Al g2 e ol BRI B, W
@ el IR a7 NTaTS of Y21 B IR gAThy WS Bl i Sigl u¥ mad|
ST B, 98 dRRAT Wied, AR B ofwR) Wied €, anudl asf & ¥ 2fv gl
& Hkg B argH AUt T H AT 21 HE 57 diei b1 W ¥ {6 fed g wel |




22 Farewell o [RAJYA SABHA] the Chairman

[+ T9IR 3B¥E 9]

1 e o T 7, S9e! d Rt wv as I 3iR gereTed s B S

5 §ART &1 39 a1 F ©, 99 d w99 I8 9 95l

FIRAT IR, § TR PR e B NG ¥ 3R 0 IRER BT TRE I TP
THFHAN S B 93 BF ¥ 5 3M0F AT F9 & 999§ 99 39 ulferame §
T I ArEe & AleT Fan § suet 90 & Oy gensieas 37 FHT I8 S
IR e 1 ufeia™e 8, 39 Uelgme ¥, 39 ITAmcd dgl A4 A7 UH gl
a4l & {5 81 T Aosd @1 IEH], IR IReM ©, e § 91 feg €, 39 9l W
T P TP B, TS B SAF AT B DY e 8l g9 39 A 7 o 7 F
PE @ 6 fed 31 9@l 9 87 981 2@ € {6 9% B I 959 &1 e
T Bl oIRE H TP 0 § TP oW 316 STl

TR-I-XTT B BT A1, @ I |
U I gols DI B3, wEd Fall”
R, a=eTEl

o Ll 10iSs Oser G e Gente H(edS 5 uger) DIy aesl g3 bt
O o~ Yo S oUsElr on ot Onitedil e e aley Ol cus
450 S5 e ol cw uglle 55 agw ssl s e Bse SOl cw Buk (S edSs
= o 8 dot ol D wole dma deoe (20s bty pdae il ceme o —ug L
oS e Ledial $F e LS LS (oo Cutadily o acole 2he &S lagsy cw O
25 HsTos S Ol ot 7l oo OF e LS v 4o 52 D usgdl Tusy yly BS

Gtz obs o Ble 55 Ol 5 Ol A5 LS v e SN O sl -2 x

.H,..:;I_’ _)S‘GS‘:""‘:‘—\_JL.‘J J__,'l:\_il_:.u'.__iJ_,S-.Td $d=|.‘|ug_~u1.~ak5)'...‘n3\;‘.n'.:u-¢_)]-.nf

om0 ol 53 eas AS o LA IS (e O e o Ul e il
AS B, S SRl pS LI ) B 5eS 5 3h e G530 Le 5S Ol 2 LS s e
oSl A 9S e Ope pansl 2 JS Wy T e )l

@ B R sl mw Bob (S Sl edSs User ose aole e

S Sa oveste S 9l AS o B stz o B oSl 4l S Gl cw GLb
oo (S o T oo o @dse 5 iaSew (i 425 e Caadsly il came o0 s
ose Laadily il (o Saadily S Okasy eslu o my s S Les allisl J S

T Transliteration in Urdu script.



Farewell to [10 August, 2017] the Chairman 23

o3 B code Solp ol S o 8520 et SOl D e ome GAS SLSeed e
S el S ool i BwS o8 » e o) (g 9 b 2 S o ples 2l
ol 30 iz S Bigly LS pue - 58 5wz ol e - S S o5 Y
S Pl e Sl o ol IS (5 S B 5w S o LS G S oo o
L39S oo mb S e = &

odz uSes Ly S S Gwy s b

oz S de 05 Wl o
Olgued oS

SHRI 1. RAJA (Tamil Nadu): Respected and belaved Chairman, [ had the privilege
to welcome you when you were elected as the Vice-President of this country and the
Chairman of this House. Since then, [ had the privilege of working with you for a
decade. The decade was very turbulent in the political life of our country. But, Sir,
[ can proudly call you a great reformer. The reforms, which you introduced, with
regard to the Zero Hour, the Question Hour, the Calling Attention Motion, are all
very significant and Rajya Sabha will forever remember those reforms. Sir, the way
you defended the rights of the Rajya Sabha and the categorical position which you
have taken that no Bill to be passed in the din, are very significant for the entire
Rajya Sabha's history and Rajya Sabha will remember all these things.

Sir, T would like to touch upon two things. One, the way you related to the
realities of the country are excellent and we learnt a great deal of things from you.
Sir, the Leader of the House, our very respected Finance Minister, Shri Arun Jaitley,
spoke regarding the word 'anarchist’, the way it was used in the House, how it was
taken up and how it was understood. In the same way, [ would like to refer to
the word 'genocide’, which [ used while referring to the killings of the Sri Lankan
Tamils. T used that word for the first time. It was expunged and it was said that it
was an unparliamentary word. But T went on repeating, and, finally, it was accepted
and it is on the record. But in one of the formal meetings in your Chamber, with
all your rich experience, you said, 'genocide’ is a word accepted internationally, and
there is nothing unparliamentary in that word as such. That is what you said. That

is one thing, which I will remember forever.

The other thing is an informal one. When there was some turmoil in the JNU,
my daughter wrote an article in the Indian Express, 'Even the Walls speak politics’.
Then, while appreciating that article for that insight, you told me that there used to

be a joke during your time that if someone goes to Jawaharlal Nehru University,
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one should not stand for long time at one place, otherwise, somebody will come
and put a poster on you. That is what you told me informally. I understand what
is the academic life, what is the campus life, what is the meaning of freedom of
expression, and freedom of thought. These are the two things which [ will remember.
Sir, we learnt a lot from you. Now, you are demitting your office but we will
be looking forward to your wisdom. You are one of the very enlightened citizens
of this country, one of the finest citizens of this country. I am not talking about
scholarship. T am talking about your commitment to the country and its people, and

your integrity for the country and its values.

Sir, the issues which you have been raising, the concems you are expressing,
they are our issues, they are our concems, and, we will be looking forward (o get
your guidance and valuable advice in the coming days. With these words, on behalf
of my party, the CPI and on my personal behalf, I extend you best wishes for the
future. We will continue to interact, we will continue to work together in the best

interests of our country and its people. Thank you.
MR. CHAIRMAN: Thank you, Mr. Raja.

DR. KARAN SINGH (NCT of Delhi): Mr. Chairman, Sir, your great achievements
have already been mentioned by everybody. | am not going to repeat them. [ am
standing here simply because there have been so many beautiful urdu shers, I would
like to say a Sanskrit couplet because without Sanskrit, your departure will not be
complete. It is an aashirwad. Sir, you are on a higher Chair but [ am older than
you. So, [ have the right to give you aashirwad.

Fiaid

" = e ™
TR, | PIUAT RRTERE, BRI T =R

UTRITR, fASRIIST] RYERIIS, SIS Add &R
MR. CHAIRMAN: Thank you.

DR. MANMOHAN SINGH (Assam): Hon. Chairman, Sir, on an occasion like
this, when we bid farewell to you as the Chairman of this august House, my
thoughts go back to the days when you were first elected as the Vice-President
and the Chairman of this House. As Prime Minister of India, | received maximum
possible guidance and cooperation from you. For me, Mr. Chairman, you have been a
friend, philosopher and guide. T often wonder what it is that keeps this vast country
of ours, with this vast diversity, moving forward. Then T am reminded of a couplet
by Igbal.
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When I reflect on India’s history, the tensions and the challenges that our
country face from time to time and vyet it keeps on going, progressing from moment
to moment, [ find it is largely because people like you having great statesmanship
have guided this country in various capacities from time to time. I would not like to
say more than that. T would say that we all wish you good health. And 1 conclude

with a couplet.

g fSar wel geik gy, gX ad & foq g1 yary geRI

MR. CHAIRMAN: Thank you, Dr. sahib. Thank you very much.

sft arriE AR I, (T AEMiEH SWICYRT 786, my beloved Chairman,

let me quote the Gita.

"RIGTART AoidaadaT] ST I AT Pod (*IICD‘{fICi‘:J)CIVI(CIII"

The nobles will lay the path, the rest will follow the way. While demiting the
office of the Vice-President of India and Chairman of the Rajya Sabha, you have laid
high standards which are to be maintained in the coming times. I am considered by
my friends as the blue-eyed boy of your kind consideration as 1 used to get several
chances of raising supplementary questions. Recently, at the end of the Session,
in your concluding remarks, you mentioned the important role of the backbenches
in enriching the quality of debates of the House. Being a Member of the Rules
Committee chaired by you, you gave me a chance to propose the change in the
timing of the Question Hour. You have laid a wonderful model to the parliamentary
practices. You come from a great family which is also having relevance and connect
with the Hyderabad State, and you are most welcome to Hyderabad. 1 wish you all

the best. Thank you very much, Sir.

SHRI RAJEEV CHANDRASEKHAR (Karnataka): Thank you, Sir. On behalf
of myself and on behalf of the Members, both present and past, [ thank you and
wish to place on record your decade-long service to the Rajya Saba, the Parliament

and our country.

Sir, your leadership of the House has been exemplary, dignified and honourblae
despite the frequent provocations and not infrequent provocations by the politics of
our Parliament. To me, an independent Member of Parliament, Sir, you have provided

counsel, encouragemet and support and most importantly the rare commodity of
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talking time in the Parliament that has been in short supply to the Independents of
this House. Sir, for all this, I thank you and salute you. It has been an honour to
know you and to work with you. T wish you the very best and [ hope you carry

with you good memories of your time with us. Thank you, Sir. Jai Hind.

SHRI ABDUL WAHAB (Kerala): Sir, you are a role model for us, especially
for the Indian secular Muslims. [ always say that India is the best place for any
Muslim to live in the world. Unfortunately, some people make some mishief and
the majority of us are under suspicion. But under your leadership, we know the
responsibilities of Indian Muslims in India. We all respect you and we pray to the
Almighty to give you good health in vour life and =il RGN hereafter. Thank

you very much.

SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, on behalf of my Party
and my Party President, Shri Y.S. Jaganmohan Reddy, T am really grateful to you
for the contributions you have made for upholding the Parliamentary values and the

way you have conducted the House and the proceedings of the House.

Sir, [ was one of the new Members who entered in this temple of democracy
about one year back and everything was new to me — the House, the procedures,
the conduct, the politics and what not. Sir, during this one-year period — I am not
exaggerating — | got the real guidance, advice and nuances as to how to raise issues
as per the procedure, time management, focus on the subjects without deviation and
optimal utilisation of time, and what not. On all these issues, you have guided me

and [ am really thankful to you.

Lastly, Sir, in conclusion, [ wish to say that [ am very grateful for the opportunity
given to me and pray to the Almighty to keep you in good health and be in the
service of the nation. My memories of this one year with you will last for a lifetime.
I take the best and forget the rest. Some day, 1 will find that this was the best of

my times. Thank you, Sir.
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MR. CHAIRMAN: Thank you. Now, Shri Rajiv Pratap Rudy, I find your name

here.

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT
AND ENTREPRENEURSHIP (SHRI RAJIV PRATAP RUDY): Sir, | just want to
thank you because I was there on the other side for four years. Then, [ went to

the Lok Sabha and being a part of the Treasury Bench, T am here.

Sir, in my personal life with you, I have travelled with you extensively. H ST
g fob 2mudh @ child-like imaginations &, fSIdh MBI U2 AT g IR 95T P& DIl
ATEd ©, and that was related to aviation, that was related to cars, that was related
to golf. T3 UAT o< 2 fF %7 91 3 I TS §Fe BT ARyl ST EHE
89N Constitution Club & H&Td ?%, you used to come for the Parliamentarian’s

car rally. These were your private moments, which we shared with you, especially

when you ask a lot of questions on aviation and golf. I would desire and feel that
once you are free with this great assignment, you will be a part of us and we would

like to share those personal moments with you again, Sir. Thank you.

MR. CHAIRMAN: Now, Dr. Maitreyan. He is such an old friend that he has

to be given time.
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DR. V. MAITREYAN (Tamil Nadu); Thank you very much, Sir. This is my
thirteenth year in Rajya Sabha and of those, for ten years, you have been my
Chairman, "< @&l 7 a7 {877 Sir, I still vividly remember your initial years after
you took over as the Chairman of this House. Being a career diplomat, you were
stickler to rules. You will not brook over-indulgence by Members of the House. |
remember, on 24th March, 2008, T had given a notice for the suspension of the
Business of the day under Rule 267 to raise the issue of impropriety of the then
Union Minister. As usual, you did not allow me to raise it. The Secretariat of Rajya
Sabha dug out from the archives of the Rules Book that there exists a provision by
which a Member can be asked to withdraw. You did not invoke that on me. You
only threatened that [ am going to invoke that if T did not go back to my seat.
But, then, that single statement made me either famous or infamous in my State
at least. .. (Inferruptions)... For around 20 vears since 1984, this House, perhaps,
never remembered that rule. You brought that rule to limelight and, subsequently,
it was used on another person also. Sir, those years, we were three musketeers —
ot ww . sredarteran, st TR AT AR H T H gadr o @ed o, Il Ha¥
i dd 3l d9 e dd 9 b el g9 add & § A1 A4€] g o 2 3R sl
ATHY a8} dd Al ST O B o, AT Sl Fm B R — St o gEy
BS99 # 9 MY, H silent B T 3w #ft T smmETd Mr 267 99 WUl . (IGEM)....
But, in spite of our repeated over-indulgence, you were so kind to us. Today, our
Party is the third-largest Party in Parliament with fifty Members but during those
years we were a small group of eight, nine or ten Members. In spite of that, you
gave me ample opportunities. In fact, [ had the rare distinction of initiating one of
the most important debates which touched an emotional pitch in those days, that is,
the FDI Multi-Brand Retail. You had shown so much of love and affection on me,
[ will never be able to forget. I wish you a long and a healthy life. [ am told, like

me, you also love cricket. I wish you score a century.

SHRI ¥.5. CHOWDARY (Andhra Pradesh): Respected Mr. Chairman, Sir, |
can only say that I have learnt from you how to be patient while saying things
loudly but still exhibiting inner calmness. Particularly, between 2000 and 2014, due
to the A. P. Re-organisation Act, we remember the amount of patience you have
exhibited and guided us; and still you did not take any drastic action. I went to
school and college from K.G. to P.G. but [ never had an opportunity to see such a
kind of noise which this House has witnessed. Sir, you have really supported and
accommodated us. We were aware that we will be losing the war. We fought the
war but we lost the battle. Thank you very much, Sir, we can always remember
and | wish ...(/nterruptions)... We won the election. That is a different thing. So, I
wish the Almighty to give you good health and happy life. Thank you very much.

.. Interruptions)...
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SHRI DEREK OBRIEN: Sir, may [ make a request to you?
MR. CHAIRMAN: Yes.

SHRI DEREK O'BRIEN: Sir, this cannot be an all men's club. Please request
a lady also to wish you good-bye.

MR. CHAIRMAN: Yes, yes, absolutely; 1 am coming to that.
SHRI DEREK O'BRIEN: Because we are all men who have spoken.

MR. CHAIRMAN: Hon. Members, I have one request to make, my last
request. [ am looking at the watch closely because [ have to call on Rashtrapatiji.

... Interruptions)...
SHRIMATI VIPLOVE THAKUR (Himachal Pradesh): Sir, only two minutes.

MR. CHAIRMAN: Just a minute, please. L.et me go by the names here. Now,
Rahman Khan Saheb.
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MS. ANU AGA (Nominated): Sir, by your values and behaviour, you have, at

all times, brought dignity and stature to this House. I have witnessed your anguish
when the House was disrupted and not allowed to function. And, yet you have

remained impartial and fair and never showed any preference for any person or party.

On one occasion, when travelling abroad with you, I saw the respect you

commanded from the political heads and our Indian diaspora.

We will miss your dignified presence, and wish you best of health and look

forward to guiding our nation with yvour love and wisdom. Thank you.
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MR. CHAIRMAN: Now, Shri K. Parasaran.

SHRI K. PARASARAN (Nominated): Sir, | thank you for giving me this
opportunity. It has been a very wonderful experience in this House, particularly,
when you were presiding. You were playing two constitutional rtoles. One, as the
Chairman of this august House and the other, as the Vice-President of India. T have
seen you functioning here and how you held all of us together even when there
were exchanges. | have heard you outside and [ have also read your writings. I
am wondering whether [ should praise you for your role as Vice-President or for
your role as Chairman of this great House. I remember and quote two lines from

a Sanskrit verse, "annyonya pavanam bhoot ubhayaa sametya.”

Your position as the Vice-President has added dignity to this office as Chairman,
and your position as Chairman, here, has added dignity to the Vice-President. I pray
God to bless you to live the Upanishadic age of 120 years with sound health and
happiness and guide this nation with all your knowledge and experience. Thank you

very much.
MR. CHAIRMAN: Now, Shri Amar Singh.
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T4t AR AR SRRIG ol BN g3 it 91 g §1 F Rk gae 8w =g,
Tl ORIE ®T SR AR TR B 3P 1l a1 "HERAT B Tgd ] Gfae A a1
Tl B

"R & 9gu Brew w®, 3o Brer @ sfaa wis,
udh goy, W TIEl 9§, S T8l A7 e UaiEl
il St 21 Sux 39 o1, U oRdd o1 U g,
U ded DI &) VT, Dl 99 ofs AT ddHl”

AT 39 Hed & forg Brer = 99 €, onu ois & Wt 9w 2, =9 @l € g
21 AN 9gd 99 7147 3% gAN S fea) 9 gt of), wnfly dgeiay off @ed 9,
$AIE & @Y g uge 1 anuE 2, dfeb as8i o v agd gf¥ed 21 3y 3y ey
W ggd ¥l o} & we ARAT F /R g9 A k2, T 989 IS0 I © — b foqu
AT TS & U 2l T FHsr @iev f& e, Rred, B — se aa
Ry S S g 921 W1 wehd1 99 0¥ 9 38 9t 9gd a9 81 endT 21 gHIN
S AR — gH anl 43, | W 99 2l R uw fa @l pur | a9 wH dlw
H 93 ¥ oMY 5 d918% Hed ¥, G B gl W S us WYl vl dgd-agd
qETs 3R s el Slad @ emAr exd gu § 2l 91 wHIE Bl €, gware]

SHRI M. P VEERENDRA KUMAR (Kerala): Sir, [ thank you for the consideration

that you have given. Sir, [ will say only two words. When [ was in hospital with
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brain surgery and I could not take oath, you allowed me to come to your office in
the wheel-chair and take oath. The consideration you showed me, the affection you
showed me, not only made me feel that 1 should be in Rajya Sabha to discharge
my respansibility, but you also made me feel that T should live. 1 have the fate
to live now and 1 feel that I am confident because of you [ wish you well, Sir.

Thank you very much.
MR. CHAIRMAN: Thank you very much. Now, Dr. Narendra Jadhav.

DR. NARENDRA JADHAV (Nominated): Thank you Mr. Chairman, Sir. Sir,
it has been a great honour for having associated with you for several years, even
before your becoming the hon. Vice-President of our country. I think, for the first
time, we met at the Asia and Middle East Conference in 1990s, in which you had
represented the Government of India and 1 was a part of the Delegation from the
Reserve Bank of India side. Sir, even before [ came to this august House, as the
Vice-President you were very kind and generous to release several of my books on
Dr. Ambedkar and Gurudev Rabindranath. After coming to this House, you have been
a pillar of strength, a friend, a philosopher, a guide for newcomers like me. In the
very first meeting that I had with you, vou said, “T am entering the Rajva Sabha
with a reputation of a size of an elephant.” That was extraordinarily encouraging
for me. There was a talk that you were, once upon a time, an umpire. [ remember
our conversation when [ had asked you as to how is this job, you said that this job
1s simple and difficult at the same time. What 1s simple about this job is that it 1s
like refereeing a football match. What 1s difficult about this job, you said, Sir, that
both teams feel that you are taking the side of the other team. Sir, T have leamt so
much from you in the last one year [ have spent in the Upper House, and 1 wish

you all the very best. Thank you very much.

MR. CHAIRMAN: Thank you, Dr. Narendra Jadhav. Now, Shrimati Roopa

Ganguly, but just one minute because [ have constraint of time.
SHRIMATI ROOPA GANGULY (Nominated): Sir, 1 will take 30 seconds.

IR, T Y IR AA TS 3MTP T A AT *r@TS o B T A1 g e
e gl A Ay vl e wEN €l g e, df Aiud erev § arad § dgd ®H 91 8l
urill & enud &R $9 HeT ¥ 9gd g W@ 32 €1 89 Um viel A 919 ATTH du
are, B9 olE Adhe H Al 91 W e 4|

TS 59 9 H =1, HI A frustration FRT STl 9% 39 S o 1 &2 g1
Wi T T Mg 2, o8l R AR Ad B TP deaf and mute T Bl I
A-fIer F R W, AROAT 3 gdl geR 9= Bl o A g1 e 7w Redwe
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@l g b ey gah 9 R 9 o 81 8§ 3R e oie-ur Wi ergH
e ey 9T W AU, AN B frustration I TEIZTI MBI ST wisdom B, 3T
g9 dil @1 g <R, eerargl

MR. CHAIRMAN: Nareshji, before you raise any point of order, please take

only one minute because | can’t be late.

sft TE A w, 39 ien a1 % w9 ey wHy AE) ]F, |l eH wige efim
QMEX o1 o 3R oMy ¥ & <l A FHfy S, w1 o § & erfed gt
d ygaEl oidl 8, dfbd ad Rig o b gl afda @ sgardl @il 81 2
Yorifas Raars el T2 ©, 3o 5w far @, Jfed e a9 1 worifoe JE
¥ fred-fAed emg gaq Frger g1 = @ oenud 59 Pl w demy 59 W9 @ dIwt
P AN REs 3R 89 w1l $o 39 Aol & A §1 7 a1 RR 3§ g1 Al
@1 AW arust gt 7wt T e, wet e § 40 ad g1 g — w3t
e g dgder Brurd) o @1, St 9o ugw e aw & srge 9 el aRa
X 751 R 6 aea 3 & 9, $7 IS D1 FoRM, FET F UL, PR 31
8wl el wg gl aofe ¥ 8d 59 drRie 9d 21§l agl g i e gl
S Reamn, a1 79 WS @1 |ige 3 amey Rrarm W g 9 % Rearn
Sl wel AT el WA 8 9 R e e g Riar sra @), 9ud 9 F el
LAl Tt PRI PO I@ T® A1 T 99 P I W AT FA T 8fR S A PR
FHIS, PO ART AR AU DI AT AT AT Bl bl 7 bl A wwel, 91 @
TEA 3T 2] BN BH TGP, T AT & AGw] B Bl 2 Y FH AIDI a9
&d 2 5 emum) 9w dier @1 89 @ g3 & RS swer gR 8, dfeT fagrE
@1 Aol W) 9gd e Bidl 21 fqrs eware gidl 2, dibd e ag § g W
g1 731 30llE § 6 amues! ol 3y B afR oMy ST ol U W B Har PR TEl
# et favars fyamar § fh PRy emod faear w5om ey ear geiRl g9 W %%
g, 7 el frear Tga, MRl g Ra1 W R ol $U G APl §, g8 I
g D1 WA BEIT dgd-dgd g=Iarg]

MR. CHAIRMAN: Thank you. Hon. Deputy Chairman. ...(Interruptions)...

SHRI SITARAM YECHURY: Mr. Chairman, Sir, you have the bell handy.

..[Interruptions)...

DEPUTY CHAIRMAN (PROF. P. ]J. KURIEN): I wanted to adhere to the time.
That is why I asked the Chairman whether there is time.

There are a lot of thoughts in my mind now, but [ know there is paucity of
time and, therefore, 1T don’t wish to say many of those things. Mr. Athawale said
that we all wanted the Chairman to continue. Yes, that is what even I am saying.
We are not the makers of our own destiny. Yechuryji talked about philosophy with
a Hindi song. There is a Hindi song which goes like "3 7q U;Eﬁ, T FAT EMI, I
At BT, 3resT B



34 Farewell to [RAJYA SABHA] the Chairman

[Prof. P. J. Kurien]
We are not the creators of our own destiny. If we were, we would have
unanimously passed a resolution saying that our Chairman should continue, but we

are not. ...(Interruptions)...

Sir, whatever position you held, you were par excellence in those positions.
As the Chairman of this House, all of us have admiration for you. There might
have been some difference of opinion about your rulings, but all of us have great
admiration for you. Sir, as the Deputy Chairman who worked with you, [ can say
that T enjoyed it; it was a privilege for me to work with you. You protected me,
you guided me, you supported me and you corrected me. [ am very, very grateful

to you for that.

Sir, T would like to mention some of the reforms you made. The shifting of
Question Hour has had a great impact because Question Hour is the most important
time when we can hold the Government accountable. Not only that, Zero Hour has
been shifted to the beginning and is being regulated, and now, many Members,
especially back-benchers too, get to make their Zero Hour submissions. That was a
new thing. [ won’t take much time. [ implemented your decision, that a Bill should

not be passed in din, fully and honestly.

Sir, T don’t wish to take more time. My best wishes and greetings to you for

a happy and long, long and blessed life!
Thank you very mmuch, Sir.
MR. CHAIRMAN: Thank you very much, Dr. Kurien.

Thank you, all the Members. Hon. Leader of the House, hon. Leader of Opposition,
hon. Deputy Chairman, hon. leaders of political parties and hon. Members of the
Rajya Sabha,

"He U gesM g ey g,
YATED & 2iarsl Wiid X2

A decade is a long time in the life of an individual. Tt is easy, yel imprudent,
to reflect upon it at this early stage. The eloquence of preceding speakers and the
generosity of their sentiments must remain unmatched. T would be remiss if T did
not acknowledge its intensity and thank them individually and collectively. When
[ was welcomed in this House 10 years back, an eminent leader, who is now no
longer with us in this world, gave a piece of advice. He said, and [ quote him.
"Pd $ AIG MBI dgd dPel® SHT TS AT TAGGT © [P 3T 50 qPAI® B
S Y 3R Uep are Al § fop =97 |1 fopa ¥ gea @, el are TER WO
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A femrgy ofiw gen g9 RNl 59 99 & WY @ S & AT T8 8, dfb gA
ad udp gEpid 12 fher gl ok @ 8l gudn do ord 81

I confess I had no difficulty in benefitting from this eminently sensible counsel.
[ discovered in these years the validity of the dictum that wishing to be friends is

quick work but friendship is a slow ripening fruit.

It needs to be nurtured. T venture to think that T succeeded in a fair measure.
The Chair is like an umpire in cricket or a referee in a hockey match witnessing
the play and the players, but without becoming a player. Its only source of reference
1s the book of rules. This House is a creation of the Constitution and reflective of
the wisdom and foresight of the founding fathers who wished it to portray India’s
diversity and to be a calibrated restraint on hasty legislation. It has upheld democracy’s
sacred creed that discussion, instead of being a sturmnbling block in the way of action,
is, in fact, an indispensable preliminary to wise action. Deviation from the golden
rule contributes neither to diligent policy- making nor to our claim (o be a mature
democracy based on rule of law. In this context, T would like to recall as 1 did in
August, 2012, the words of the most distinguished of my predecessors, Dr. Sarvepalli
Radhakrishnan and [ quote, "A democracy is distinguished by the protection it
gives to minorities. A democracy is likely to degenerate into tyranny if it does not
allow the opposition groups to criticise fairly, freely and frankly the policies of the
Government. But, at the same time, minorities also have their responsibilities. Well,
they have every right to criticise, their right to criticise should not degenerate into
wilful hampering and obstruction of the work of Parliament. All groups, therefore,
have their right and have their responsibilities.” T fervently hope that all sections of
the House would seek business is watched by the citizen body. As I leave this Chair,
[ wish the Rajya Sabha well. [ wish success to its Members in the responsibility
entrusted to them. 1 thank the Secretary-General, Shri Shumsher K. Sheriff and the
officials of the Rajya Sabha Secretariat for the exemplary manner in which they
attended to their responsibilities. An Urdu couplet is perhaps an appropriate way of
farewell. 32N fh 3Ts W & GRAN-U-33®, A4 GH-U-ABT & HEE FAY
ELIRSEIESH

MR. CHAIRMAN: The House is adjourned till 2.00 p.m. Thank you very much.

The House then adjourned for hmch at three minutes past one of the clock.



